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UWJatloir Of BaDk credit to Wat« sections 

1507. SHRI RAVINDRA VARMA: 
Will the Minister of FINANCE be 

pleased to state: 

(a) whether any study has been  "taken 
to find out how the bank credit to wea-

ker sections is utilised; 

(b) had any steps been taken to en-
sure proper utilisation of such credit for 
augmenting employment and putting the 
ame to productive use; and 

(c) what portion of such credit is 
useJ for ~  purposes? 

THE DEPUTY MINISTER IN THE 
Ml !STRY OF FINANCE (SHRl 
JANARDHANA POOJARY): (a) The 
Reserve Bank of India have reported that 
they have not conducted any specific 
study of the advances granted by banks 
to the weaker sections to determine their 
utilisation. However, accordini: to them 
some banb have undertak:en a few cva-· 
luation studies of the schemes financed 
by them with a view ·to makinlf an ob-
jective asKessmen{ of 

(i) e ~ difficulties in getting 
and utilising loao11; 
(ii) the impact of the ~ e e in 
~ g the income of the: e ~ 

assisted; and 

(iii) extent to wbich the ;cliemes have 
~  to create gainful employment. 

Besides the above Natio12a1 Iastih1te of 
Bank Management has, at the instance 
of the Government, conducted a study of 
the Working of DRI Scheme. The final 
report of the National Tnstitute of Bank 
Management is awaited. 

In October 1980. on the hasis of ~ 

recommendations of the Working Groa,1 

on 20 Point Programme, the Reserve 
Bank of India had advised the banks that 
they should undertake studies ef specific 
schemes financed by them, if necessary, 
in coordination with. the financing banks 
in the same area and other agencies like 
ARDC. ID•BI etc.  to assess the impact of 
b nk. lend.Jn,11: in these areaa and with a 
view to ascertaining the problems en-
countered ·by the banks in propartation 
and implf tnentation of the llclie1nes and 

recovery of loans . 'tlle RcserYe Buk ' 
of India has also set up a standing i'brum. 
to evaluate the impact of bank ftnal'lce· 
on economic activitie6 in specific areaa. 

(b) The  banks while sanctioning loans 

to ~  constituents make sure that the 
loans are utilised for the purpose for 
which they have been given. If any ca e 
of d iversion of funds come to their notice 
they take suitable and corrective action 
including recal! of the advance,. 

( c) Pro vi ion also exists for consump-
tions loans not exceeding Rs. 500 per fa-
mily per year to be provided to the 
weaker sections o r the society  to cover 
g:nernl consumption, medical e.tpeo es, 
educational needs, marriages, f11oerals 
etc. Normally such consumption lo!lns 
are to be part of proJuction loam il.lld 
should mainly cover the e e a e~ of 

the 20 Point Programme. 

E:cpenditure on Security Check.ii al Airports 

1508. SHRI RAVINDRA VARMA; 

Will the Minister of TOURISM AND 
CIVIL AVIATION be oleased to ~ e  

(a) cost incurred on sccurit:< checks 

conducted at different airports ia ~  eo' 
•ntrv: 

(b) the number of oersoas employe41 
for t.bis work in each airport; ~  

(c) ~ e  taken to streamliRe !\ d re-
duce ~ cx.penditurc? 

THE MINISTER OF TOURISM 
AND CIVIL AVIATTON (SHRI A. P. 
SHARMA: (a) An amount of Rs. 
97,84,162/-has been spent during the 
period 1979 to 1982 f3 year>) towards 
· payment. for Police personnel posted for 
anti-hijacking & security duties. An 
amount of Rs 429. 19 lakh has -been 
spent for ~ purchase of X-Ray Baggage 

Inspection System, Door Frame· Metal 
Detector & '"Hand-held Metal Detectors 
for providing security checks at airports. 

(b) A statement showing the approved 
strength of staff for security dutiea at 

each a ~  is attached. 

( c) Tho staff approved (or security' du-
ties at each airport, is the ahso1'1te mUll-
mum nccessacy for implementinl ·anti-




